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FOR THE ATTENTION OF THE CREDITORS OF JAINS & ALLIANCE PALMS VENTURE PRIVATE LIMITED
——— RELEVANT PARTICULARS =

FORM

Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

_

-Name-of Corporate Debtor

JAINS & ALLIANCE PALMS VENTURE PRIVATE LIMITED |

2.

Date of Incorporation Of Corporate Debtor

16" March 2007

3.

Authority Under Which Corporate Debtor Is
Incorporated / Registered

Registrar of Companies Bangalore

Corporate Identity No./Limited Liability
|dentification No.of corporate debtor

U45200KA2007PTC042154

Address of the Registered Officeand Principal
Office (if any) of Corporate Debtor

Site No. 286 & 287, Sidihosakote, Surajakanhall,
Haregadde Post, Anekal, Bangalore 562106

Insolvency commencement date in respect of Corporate Debtor

By National Company Law Tribunal, Bengaluru Bench order dated
30"November 2021 in Company Petition No: C.P.(IB)-08/BB/2020.
The order published on NCLT website 01st December 2021

Estimated date of closure of insolvency resolution process

29"May 2022i.¢., 180 days from date of CIRP

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name:Kanekal Chandrasekhar
Reg No:IBBI/IPA-002/IP-N00642/2018-2019/11964

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: No.6, Shree, 9th Cross, Bhuvaneshwari Nagar, Hebbal
Kempapura, H.A. Farm Post, Bengaluru - 560024
Email:kanekal.chandru@gmail.com

equiEas EQUITAS SMALL FINANCE BANK

(FORMERLY KNOWHN AS EQUITAS FINACHE LTD}
Regestared Offica: No. 789, Spancer Plaza, 4ih Floar, Phasa-1l, Anna Salai, Channai, TN - 600 002. Ph; (44-42008000, 044-42005050

DEMAND NOTICE

WOTICE UNDER SECTION 13 (2] OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
MOTICE is hereby gisen that the folowing bosrowen's have avalled loan from Equitas Howsing Finance Liméted (EHFL) f Equitis Finanos Limeed (EFL) ¢
Equdas Small Finanes Bank Lid, In the meantime, Mi's Equitas Hoasing Finanes Limited,, has amalgamatad with s Equaitas Finance Lamited | a5 per the
soheme of Amalgamation sanctioned by the Han'ble High Cownt of Jusscature, af Madras., in GF Nas 1159 T0 121 OF 2016 wide its grder datsd D6-06-2016
By wiriies ol the sald amalgamatian, all the rights and Babiiies of Equeitas Housang Finande Limaed stands vested in EQuatas Fnance Limited, Thes is 1o further

SHLALL FINAMCE BAKSE

irdarm yiou that wnider the cerlificite Ssued

fhe Registrar of Gompanies, Chennai, the name of M5 Equitas Findnge Limited,, was changed bo ks Equitas

aGmall Finamce Bank Limiled, and the Resende Bank of India fad Bsoed a license dated 30-08-2018 10 Equitas Small Fnance Bark Limibed o ¢y an the
bugimess of banking, The s3d Borrowerts hadMhave Riled 10 pay Equabed Momhiy Enstalments (EMES) of their loan on abtount of whath their lban account

has been classif

a5 Nar-Perlorming Asset & per the guidelines ssued oy Reserie Bank of India . The borrawer(s) have provided security of the

immevable properbyies | the defails of whach anr descritsed herein below. The detas of the loan and the amaunts oulstanding and payable by the barnowen's
to ESFB as an date are abo indicated bersin belaw. The borraweris) as well 25 the pubhc in general are herefry informed that the undersigned beang the
Autharized Officer of ESFE, the secured Greditor has iniliated achion against the Tollowing borrowen(s) undsr the proweions of the Securitiztion and

Recanstructon of Financial Assets and enforcément af Security Inberest Act, 2002 [the

outstanding dues indicated against their names within 60 {5

on the Sacured Creditor isnder suh-section [dhl:d Section 130
propertyies descrined herain bakow,

The pushlic in general is advised nnt to deal wil

RFAESI Act). Bf the following borrawaris) fail fo repay the

Ln.igrs of this nodice, the undersigred will exercise any one ar moee of the powers confermed
the SARFAESE Act, including power 1o taks possession of the propertyfies and sell the zame.

x Branch : Davangere
L. NocBEDYNGRIZEIZ23
Hoarower;
RN

Go — Borrower:
SHAMSHAD BEGUM

EI:I-H]S;EIJH
R 5,02, 102-

All the Peace and Pancel of the immowvabds Schedule, Tha F'ru:lpartﬁ baarirﬂs'rra
ma 9, Door mo 31209, SAudted af ward mo 3 Divissaon Blasha ﬂﬁeu i
Codony Devanagare Taluk,Davanagers Dt North by ; Road, South by ; (ther,
East DF : Bibe no 10, Wesh by : Site no 10, Measurament : East ba Wast 12 fpef,
tarth b South 30 teet, Total=360 3q fest, Situated at within the Sub-Regisiration
District of Davanagere and Registrabion District of Davanagers.

il Abdul Bashir

23 Branch : Shimogga A0-10-2021 All the peace and parcel ol the immovable Schedule The property Bearing Okl
L NocSESIMEMFSRE T2 & Eata Mo 24373, Mew Kata Mo 2432-32, Situated 21 Harige Badaans, Shimoga,
Hoerowar: MEENAKSHI O A Ris.A 62 046 Shimoga Taluk, Shimoga Dist. North I:E' Hagaraa O FTI:\‘.'I-EIE'. South by :
Lo — Borrower PrivilersHouse, Eas Ek Devary muargp. B o Munsipal Wy,
HEMANTHELMAR D B Mezzurament ; Enst to West | 16.5 fzstz), Morth fo Sowth (75 feets), Total =
1237 s feets, Buill up Anca 400 5q fests Giuaked at  within the Sab-
Hegitration Mstrct of shimoga and Aegstration Distrct of Shimoga
24 Branch : Shimogpa 25-10-2021 &ll the peace and parced of the Immovable Schedula The Property Bearing GP
L. N SERIMGATZ40532 & o 152400503200100031, Pro Mo 36, Silusled i Ramaragara Village,
Hoerower: Mirs. Ayisha Rs. 3,249, 1850 Ramanagara Grama Pancnagath, Haranahall Hobali, Srémoga Taluk, Shimopa
G = Barrower: Dt Morth by - W P Road, South by : Fazaho Property, East By Kurshidunnisa

F‘Tllﬁ-h:ﬂ'.'ﬁ'ﬁttl:.' samshat Big Property, Measurement © Easf ig west 9,144
htr (30 feels), Morth to South 1524 Mir Sikssted at Within the Sub-
Regetralion Distict of SHIMOGA and Regisiralion Distict of SHIMOGA,

10./ Address and e-mail to be used for Address: No.6, Shree, 9th Cross, Bhuvaneshwari Nagar,
correspondence with the interim Hebbal Kempapura, H.A. Farm Post, Bengaluru - 560024
resolution Professional Email:kanekal.chandru@gmail.com

11. Last date for submission of claims 15" December 2021 T.e., 14 days from the date of the intimationf

of the order to the Interim Resolution Professional

12 Classes of creditors, if any, under clause (b)| NA.
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

13. Names of Insolvency Professionals identified to|
act as Authorised Representative of creditors in
a class (Three names for each class)

14 (a) Relevant Forms and Web Link:https:/fibbi.gov.in/downloadform.html

(h) Detalls of authorized representatives are available: | Physical Address: Notapplicable
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the JAINS & ALLIANCE PALMS VENTURE PRIVATE

LIMITED on 30"November 2021.

The creditors ofJAINS & ALLIANCE PALMS VENTURE PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 15"December 2021 to the interim resolution professional at the

address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Da

te: 03“ December 2021

Place: Bengaluru

Name and signature of Interim Resolution Professional.

Kanekal Chandrasekhar
Regd.No. IBBI/IPA-002/IP-N00642/2018-19/11964

AXIS BANK LIMITED

(CIN; LAST10G S0aPLCO2076D)
Structured Assels Group, Corporate Odfice, Axis House, Tih Floor, G-2,
Wadia Infernational Centra, Pandurang Budhkar Marg, Wodi, Munbai — 400 025
Phone: (M) 97697 95789 / Q8201461 86/022-24 255726 www.axishank.com

PUBLIC NOTICE FOR SALE/E-AUCTION

{As per Appendis IV-A read with Rule 3{6) of the Secuwity Interest (Endorcement] Rules, 2002}
Whereas the Authonsed Officer of A Bank Limited chereinafler referred 1o a5 “the Bamsk'), under the
Secuntisation and Reconsiruction of Financial Assets and Enforcement of Secury imterest Act, 2002
(" Securitisation Ac, 2002") and in exercise of powers conferned under section 13(12) read with Rule 3
ol the Security Interest (Erforcement) Rules, 2002 [“SARFAES] Rules”) issued demand nobice daled
T1.06.2019 caling upon the Martgagorfs)’ Guaranions) to repay the amount mentioned in the said
nafice alpng with interast at contractual rate and incidanta! expensas, costs, charges, eio. incurred) 1o be
inscurned il the date of payment of entire smadnd, within G0 days rom the dabe af the said notice,

Hawever, &5 the Morbgagon{s)' Guaranitn{s) having faisd to repay the amount, the Bank has laken
physical passession of the secured property’ 3556t mentioned herein Delow under Section 134) of the
Securitization Act, 2002 r'w SARFAESI Rules, which are prapased to ba sald by way of E-Auction on “As
ks Where Is”, “As s Whatls"” and "Whaleswer Thera k" basis.

Pursisant to the physical possassion takan by the Autharised Officer, OMLIME BIDS are hereby irvigad by
the undersignid Mar purchase of the below mentianed praperhy’ assed, secured far e Term Loan Facily
of Big. 150 Croee gramted to:
1. Nimee of Barroseer: Lotus Shopping Gentres Privale Limabed

2. Guarambors; Lotus Three Developmend Lad. . Mauritios and G-Corp Lalws Mall Privabe Limied
4. Martgagor: G-Corp Lodus Mall Private Linited
Qutstanding Amount as per Demand Hodice: Bs 190,30 58 067 .00/~ (Rupsas Ona Hundrad Minety
Croe Thirky Lakh Fity-Eighl Thousand Siby-Seven)y as an May 31, 20189 togelber with furher inlerast
thercnn and inc loental expenses, C0sks, changes eie,

serve Price:

Eammest Money Deposil (EMD) - 10% of Reserve Price: A=, 9,11 30,000/

Bid Incremand Amound :

DESCRIFTION OF SECURED PROFERTY/ ASSET:

1. M that piece and parcel of land being a partion of undevalaped Indusinia Converted Survey Mo, 152
af Kenchanahali Willage, MO No. BOS in ALN SR 3675, Kangeri Hobi, Bangakore South, thersaf an
exent of 2 Acres, together corssating of Farm Heuse of 23 square ACE Redoxide flooring, Poultry
Farm of 38 Square AC sheet, Cattle Shed of 3 Squam AC Sheet. Shaps of 7 Square RCC rood Redoside
flocaing, weorkar shed of 4 Square AG Sheet and Pump Hause of 1 % Squarg AC Sheet and having
elecinic instalation and bounded on the:
Easl by: 5y No. 151
Horif by: Bangalors 8y=one Rosd

2. A that pisca and parcel of lnd being a portion of undeveloped Commercially Canverbad Survey Ra,

152 of Kenchanahalli Vilage, vide arder no. ALM SR (5] 27/2001-02, Kengeri Habli, Bangalane

South, thereof an extent of 3 Acres 18 Guntas. togethar with two wells, pumpsel and 2 Square RCC

pump house and 15 sguares AG sheetcow shed and having elechnic installation and bounded anthe:

Eastiby: Sy No. 151

Mol by: Propscty belonging toVerd o

3, A0 et piece and parcel of End being & partion of Survey Moo 16 of Eenchanshall Yilage, Kerger

Hobk, Bangalore South, of extent of 6.6 Guras (1/8th share in the extent of 1 Acre 13 Guntas)

corerind for Industrial use vide order Ko, ALK (5) &R (K): 12507-08, datsd D6.01 3009 passed by

e Special Deputy Gomimissioner, Bargalore and bounded as Tlows:

Eastby: Proparty of Thimmegowda

Hosrth Bry: Property of G-Comp Lotus Mail PeiLtd Soulh by: Ramaining partion Sy. No. 16 balongang i

A, AN that pesce and parcel of Bad being & parlicn of Survey Moo 16 of Henchanahali Villags, Kerger
Hoobk, Bangalore South, of extent of 1 Acre .4 Gurias converted forindustrial use vide onder No, ALN
(51 SR (K): 12590708 dated 06,07, 20043 passed by the Special Deputy Commissionar, Bangalore and
Bounded as follows:

Easthby: Property of Thimmegowda
Morth by: Froperty of Thimmegowda

The bids shall be submitied onling thromgh website htips:/'axisbank. auctiontiger.ned as per schaedule
givisa bilow,

South by Vrushabhavathi Vakey

Rs. 91,13,00,000-

FRis. 10,00,000/-

Waest by: Sy Mo. 17
South by Sy Ho. 16 and pariof Sy, Mo, 152

West by: 5y Mo, 16

Wt by: Property of G-Carp Lotus Mall Py Lid

Viendars

West by: Froparty af Chikkanna
South by: Remairing pertion Sy, Moo 16 belanging 1o
Sai Hanwmnanth and Smb Narasamma

Last date for | Z2nd December, 2021
submissian af

DNLINE BEDS

Paymant of EMD

the folowing address:

BT AT BHTEDEI01 261 BE.

BETI203564

By way of Demand Drafy’ Pay Qv in favowr of ‘Axis Bank Limited” payable at
Mumbai’ Bangalore, 1o be submited om or before Z2nd December, 2021 a1 ether of

Mumbai - Mr Szndeep AgrawalVinay Tibrewal, Authorised Officer|s) at Axis Bank
Limiled, Slruciured Assels Group, “Axis House”, 7ik Floar, C-2, Wadia Inlernaticnal
Censre, Pandurang Buchkar Marg, Warl, Mumba - 200 025, Maharashéra, Tel;

Bampalore - M. G Suresh Chandsa, Axiz Bank Limiled, Corparale Barking Branch,
Level 3, MWiesh Timesquare, Mo, 8, M. G, Road, Bengalure = 560 001, Tl

Through RTGES MEFT fo Accoumt Mo. 1541010633007, Axis Bank Limited,
Corparate Bamkng Branch, Bangaione (IFSG Code: UTIROD0 541,

OR

[

[iate and fme of

auction

last five minubes.

Z3rd December, 7021 between 11:00 a.m. bo 1:00 p.m.
subijsct b the aulo-sstension of five mnutes each in the evant af bids placed in thae

Terms & Conditions

1. The secured properly! 25561 wil be sold by E-Suclion throwgh Bank's approved service provider i g. e-
Procurement Technologies Lid. (Auwction Tiger) who i assisting the Authoriged OMicer in conducting
s grfine auction.
2. Salais strictly subject to the larms & conditions incanporated in this nolice, and the farmes & candiians
slated in tha prescribed Tander Documant. Inerested Parlies’ Bidders may ga fo he wabsite of service
provider hibps:Vaxisbank aucliontigernet 0 ablain the said Tender Document” Bid Form and (he
dizksls al e secured properly’ 2556 pul up for e-auclicn.

3. Inspection of the propsrty can be undertaken an 15th Dacember, 2031 between 171:000a.m, to 5;00

p.m with prior appoinimant.

4, The Interested parties shall be permitted fo participate and bid in the e-auctan onfy it EMD amount has
been received by the Bars along with the dacuments a3 prescrided in the Tender Documenty Bid Form

. The Buthceised QMfcer reseres he mght to accepl or reject any oo all the alfersbids or adjourn,
postpane ar candel e i-awctian wilthaul any pror notice,

6. The Buccesstul Bidder shall depasit 5% of the amount of sale consideration, sttar adpusting the EMO
alrezdy paid, immediately i.e. on the zame day or nof later than next working day, faiing which the EMD
shall be forfeited without sy prior natice. The balanca 75% af the =2l consideration & payable within
fiflean days or such edended period (a2 may be agreed upan in wiiting betwaen the Successhul
Bidder{s) and the Bank, in any case nof axcsading thres months) froen the date of confirration of s
By (e Burharised Ofcer fncase of tadune b depasi the baance amaurd within e prescribed perad
mnlicned abowe, same shall be deallin accardance with the Werms of the fendés document

. T the best knowledge of the Authonzed Officer, there are no ancumirances on the above secured
proparty’ asset put for sale, Howeser, 2my Stabudoey and olher dues payabla and due on the proparty
shall have bo be barng by the Purchasar. The persan(s) Elerasted shall make hisShair own indapendant
anguinies as b the tithe af the property and all dues’ciims’ encumbrance against the progarky.

8. The successful bidder should deduct TIFS i@ % on the totad sale consideration and deposit the same
with the Income Tax autherity in the reme af te Property owner and suamit the defails themeat to the

hanfk.

9, The successiul bidder should bear the charges/fees pawable for corvevance such as Stamp Dufy,
Hegistratan Fees, incidental expenses &30, 55 apnlicable uner ks

10, Sale Certificals under SARRAES] Act shall be xpcuded in favaur althe successiul purchaser anly aftar
I payrnent of e erding bid amaurd and ather Sharges, il

Far any further clarification infremation, inderested parties may contact the faghorised Officen(s),
lir. Sandesp Agrawal/Mr. Winay Tibrewal on 97697 05780,/98:201 467 B6.

Dade - 1" December, 2021
Place : Benpaluru

Asthorised Oflicer,

Hoomower: PRASHANTHA

5 Branch : Shimo 2e-10-201 Al the ?em}and {af the immoeahle Schedule The pro Bearing from
L.NocSEHUBLIDCRATSD & ma.9, 5l.no 382, Poo 145, Form no. 1142 Blno 1122, Asses no 382, H.no.145,
Hosroaer: Mr Manjunath F5.3,14 354 silusled &1 Holehonnur Villge, Bolehoanie Gramad Panchayah, Halehomor
Cio — Barrower: Hahli, Bhadravathi Taluk, Shemega Dist. Measuring Exst to West 35 Feat, Nosth
Mrs. fsha o South 28 Feel, Tolal Extent 1680 E-%.fl. Bl up area 1680 sq.heek, Nordh by

Panchayath Chanal, South by : WH.13 Road, East by Kenchappa's Home,
Wast by : Panchayath Chanal, Measuremand : Measwning East fo West 35 Fest,
farih 1ix South 43 Feal, Total Exent 1650 5000 Buill up Aréa 1880 500881,
Sibuated at Within the Sub-Registration Distrct of Bhadravathi and Repistration
District of Shimoga..

P Branch | Tiphur 25-10-201 Land Comparison in Propery Mo 915, sfuated ab Haranaha® Village,
L.NocBETIFTRO G524 & Haranahalli grama panchyath, ¥asaha hobli, Arasikers taluk, Measuring east o
Hoarinir: R5.3,15,540" wist 15 1L north 1o Soulh 14 1, Tokl extent 210 50,08, Nerth by Joir Wall and
Mr. Malikarjuna Mahardeyaizh vaeear;:'l.a Sauth By 0 B Fest Galli Place, Exs1 by @ Site o own,
Co = Borrower: Wiast by - & faet ble Road Measurement - Measwning east 1o West 15 R,
Mrs, Leslawalha rearih B 0uth 14 0, Totd extent 210 sq.4t. Land Comparison in Pro ]

918, gituzded &1 Haranahalli Village, Haranahalll grama panchyath, Kasaba habli,
Araslere Rluk, Messuing east o west 18 15 R, narlh to sauth 14 18 Tatal
extend 259 5.1t Morth by © Hiftalu of Dodiaiah, South by : 6 Fest Galk place and
En:lpa of Talavar Sidaiah, East by  : Hittaby 0of Eranna, West by - Chen
auge, Measurement ;. Measining east 10 West 18 12 |, north 0 soulh 14 1
Tosal extent 258 sq.ft. Morth by - Joimt Wall and House of Docdaizn, South by -
Fuel Galli place | East ’I?‘y s doanl Wall and House, Wist by - 8 Fael Walkalbile
Foad, Measurement ; Measuring east 10 West 13 it norh e south 14 f2,Total
axtent 210 =q.f. Land Comparion in Property No 916, situated at Haranahalli
Village, Haranahalli grama panchyalh. Kasaba hobli, Aresikers faluk, Mt
eagt bo west 30 ft, north o souh 12 H, Total sxtant 360 5.6, Nort Ihjh - Road,
Soath by - Joint 'Wal and Doddaiah's Property, East By Hitlalu of Doddaish,
West by : & Feet Walkable Road, Measuremend : Measuring east to West 30 ff,
morth B0 south 12 fTotal estent 260 sq.ft. Siheated 2t Within the Sub-
Regetration District of Arasdere and Begisiration Disbhct of Hassan

&7 Branch ; Chikkod| A0-10-201 Al the Ellme arel parced af the immowvable Schedule Gram P i,
L NocSECHKDDOZ40aT2 & o 12571 situated 3%, Mormab i , & Gram Panchayath Raibhag Taluk,
Elodrower: R5.2,.83, 280 Belagavi Distnct Morth by : Oam Land, aouth I]al » Risk, East by © Propediy ol
Bhimappa Mahadev Pattanadar Mmpappa Patil, West by : Fn:]:-erﬁ' af Ma]lupfu attanadar, Measuremsnl
Cio — Borrower: mirsuring Easl ba Whest B3 FL Mori® 1o Sowth of T3 F toklly 10 a0 exent of 4725
SLLIAT BHIMA PATTARNDAR Sibazted at within Enb-ﬁqutr.ﬁmnnﬁtr::t of AAIBHAG and Replstrabon

Mezzurzmant Districtof BELGALIM .

28 Branch : Dharwad J0-10-2021 Gram Pancnaﬁ-mn Mo: 234 gitugled at Kumbarikogpa '-'illa;ﬁe & Aravalagi Gram
L. NocBEDARWDOME0194E & Fanchayath, Oharwad Tal & Dist mazsunng East to 'Weat 37 Sq.F1 and North to
Boariwar: s 10,08 616/ Sputh 98 Sgit tollly o an extent ol 3526 Sq.FL Marb by : Property of
MANJURATH BAGEVAD Govindapps Madeeal  South by ; Gowt Road Ezst iy | Praperty of Mallkarun
Co - Barrower: Kadari, Wes=t by - Property of Rivasz Tigadolli - Measurement ; East to West 37
GAMGAVG, BAGEW.ADI S0 F1 and Narth ko South 58 50.0 iotally to an extent ol 3626 3q.F. Sileated &1
WVALLPE BAGEWADI m:nﬁasutﬁﬁegmmhnn District of Oharaad andReqistration Detrct of

raad.

P Branch ; Dharvwad J1-10-2021 All the peace and parce ol the immovable schedule the property bearing ¥ B G
L.NocSEHUBLI 3145 & Mo 47a, 17n, siated at EummaFm Willage, GummagolatamaPanchayath,
Bosrownar: Karam Irappd Rs.2.43,07%" rvalagunda Tabuk, DharsadDist Norh by Vedra rarIJuu Batageri &
G — Borrower, Twr:m ada's Home, South by Govi Road, Ezst by: Mallappa Naragunda
Mallzwakaang & Addunagi's Hams, West by: SangappaHaveridYalappaHadapada's Property
Gurupulrappakaran|i Mezsuremant: Mexsurng tobal extent 3093.6 54,1, Budl up Area 313.6 Sa.l,
Sha Karanji Sihszted at withan the Sub- Registration District of Mavaganud and Registrabion

Destrict of Dharaad. Together with all buildings and stactures attached ba fhe
garth oF permanertly Bstened fo amihing attached to eah, both present and
fubare and all sassmmentary’ mamaol nights annezed therata.

20 Branch : Gada 05-10-2021 All the & arsd pamel of the immovable schaduel propery Bearing paoper
L o SEIBGADDREE2AT & i, EBF.?.ftnamn al Meslagund '|."I||aﬂl‘: & Gram Panchayath, Gadag Taluk, mﬁ
Borowear: Rs.B.91, 744/ Gada& Dist. Mosth by - Proparty of Muduappa Nayaiar, South by : Road. East
Mrs, Imamnbi Madat » Property of Shankrppa Madar, '-’-resrl&c : Prn:H]erT' of Basaiya Hirematn
Co - Barrower: BESUrEMEnt :-I'n1ua*5ur.rE2Ea5rb:|'|'|'est 120 Feet, North ta South 42 Feet, Total
Mr. Motamimed Ali Nadar Megzuring 1o Extent of, 5240 Sq e, Situaled a within the sub-registration

diatnict of ADAG and Reglstration Distrct of GADAG,

# Branch ; Hospat A0-10-2021 All the paeces and lgamei of the immaovable Schedule the property baanng
L N SEHSPETO241449 ] assliatnatusding/F L0one 1102682 Sualed abwand no9sunnda Dalti anes,
Bomower: Shafiulla R 713, BR0/- Hagan hommanahall, Hagarbommana halli Taluk Baellary Dist. Moeth by
G = Barrowar: Guttas, south by : Road, East by : House af Sikandar, West by - House of Mazeer,
foparckaly musiin Mezzrement : Measining East 1o West 151eet Marih 1o Soutn 29test k siuated

at within the sub-registration Ditrict of Haganbommanahadi and Registration
Destrich o4 Ballary,

a Branch : Hospet Ao-10-20 All the glene and pamel of the immovable Schedige the gﬁ&ﬂy Bearing
L. NocSEHSPETO2E6E61 1 & Do 3778, Asstnodv7E, Old.pno 3778 Pno.24-2-636-200, siuated at
Bosrowei: Habeeh Behaman Rs. 7,03 928 Ward np 24, Eirﬁil‘ﬂkallu.bl{lspﬁlﬂﬂ?ﬁr Tﬂluk,Eelm]{ Dast. Noadh by @ Sub-
Ci — Barrower: Road, South by . Sub Road, East by : 24-2-636-200, Wesiby :  M-2-635-204,
ALIEEANA Meszurement M!-'E.Euliﬂm Exet 10 West 5364491 mbes [17.6.1%, Morth o

South 10668021, mirs (35.1), Total Measuring to an extent Sthaasd a8 within
the Sub-Repistration District of Hospet and Regestration District of Bellany.

3 Branch : Hubs A0-10-2021 All fhe pice @nd parce of The immdvable scheduled property Deaing Muncipal
L N SEIBHBLOA0G2 34 & Wiard Mo 28, PID Mo 25151, Property No 1070 - 1070F, sitazted &, Gopankopr,
Borownar: Bunil Kanagand Re 1132323 | Hubli Taluk & Dfwerwad District North by - Road , South by Property of Yallappa
G — Borrower; Kpaakonia, East by Property of Moorusavirapna Hirefall, West by Pm?eﬂy
HALLAPFA KANAGOND of Ghiroos, Nzasurament : mezzuring East to West &Noeth to South of talally to
SUMITRA KANAGOND i exfenl of 2V810 Sq Mrs (299235 5Q.F Situaled a owithin the Sub-

Reghstration Distrct pf HUBL! and registration Detrct of DHARWAD,

34 Branch :E'lamar%':l:agar J0-10-2021 &ll the peace and parcsl of the immovable Schedule Pr Mo-30-2-1%-67
L. N SECMAJRIZNT 714 & A1, Agsesament No-3345333 51, Sihsabed 31 No-G67 A1, T Haralkate road., Block-
Borrower: B.C. SHIVAKLIMAR R=.5 86 B63- 02, Ward Ho-30, l:ha'nraILnagar nagarasaba, l:h.rnrajnagar talisy and Disd,
G = Barrower: Marth by : Vacant side of Publivesramma , South By Gowt road | East by
FaTHRAMAA “Vacant 282 of Basawarpiu . West by Galll | Measurement ;| Messuring East

raWest 7.010414mir {23 feet) Marth to South 8.5344 17mir |']']EE feet{rTulal
Exient 59.829532chmir, (544 soil), Silabed 31 within the Sub-Reqistralion
Degtrict pf CHAMRAJINAGAR and Regstration: District of CHAMELA .

5 Branch : Channapatna 28002021 All the peace and parcel of tha immovable Sehedula Praparty Mo. 31-9-558-135,
L N SECNPTNOZTS500 ] Kaftes Mo, BHE 1161, Silvated at KHE LAYOUT, 510 Gross road, Bocx 4,
Boerower: Lalitha R=. 1162632 | Channapaina Town., Ramanagara Taluk, Aamanagar District, Messuning East to
G — Borrower: Wiest 9.000 mi (28,5 M), Narh ta South 13 ml (428 ), Total extent 117 24, mi
A N, Somazhekar %Eiﬁsq. fi} and House m.elt-uE Area of 72,49 &, mt exdsts, Morth by ; 31-49-

5§ Road, I5-|:|u|:1h-l,| :Eull&l astby : Sile Moo 10, Westby : Sita Mo, 12,
Megaremen] East 1o West 9 mb, Norh 1 South 13 mo Under Loan
.'u;reernunt—Eurn-h'lurtga-ga af the pr:-FIJarrg.' Situmted at withén the Suab-
Aegietration istrict of Charmapatea and Regastratian Distric ol Bamanagar,

35 Branch . Gundalips 31-10-2021 Al thar Igzll.‘.ﬁﬁ and parcel of the Immovable Schedule Property
L NocBEGLMPTRZ37043 & Mo 150800201 200100106, F‘n:lperEl no-1%2 Bduated YadunalliPakale a1
Boarwar: Gursswanty A&, 73,071~ Honakanapura Vilkege, Colekers Geamd Panchayat, Gundlupets Taluk,
G — Borrower: Chamramagar Dist i by Rpad, South by Site of Puttamadachar, East
Basaaaraju bry- Sike af Shivannachari, West by Road. Measuremen: - measiming East b
Fagthinammsy west 2TA%F mir (30 teet),Norih 1o South 15,24 oo (S0 mirg, Toke Exten
Shivannachar 418.06chmtr, House buildup area 185.80chmir, District of Chamrajnagar

Silusted ab wathin e Sub-Registratan Destrict of Gundlupete and Regisiralon
Dratrict of (hameajnagar Tagether with all building and struchures attached o
the earth or permantely lastened fo anything attached to earth, Balh presend and
futare and all eaz=ment’mamonl Righis annexed thersio

n Branch : Hd Kaote A0-10-2021 All 1heaf-ea:e an I:I[.:».ul'l:al af the immovable Schedule Property Katha
L.NocSEHOKTEDZ 14542 & ro IS2F000 0400184, Praperty nof6h, Situalod af Almahali willage,
Boarwer; Fs 10434260~ | Alananalll at gramapanchavath, H.OKate talhiko, North by ; Road, South by
Dayananda Land of AR Maflikarjuna, East by - Site of 5 Mahadevappa, West by . House of
G — BOrrmwer, Aathmarnme W00 Magamjachar, Mestursmend | Measuring sl 10 west 13,716
SHEELA mitr'd3 feet), marth 1o sputh20.574 minE? feat), Total extert 52 60 chmar(3015

sqft). Sluabed al within the Sub-Registraton Disiricd of H.OKOTE and
Begetration Dstrct of MYSORE

b= Branch : Hd Kate J0-10-2021 All 1h52|:|:»-:ra::e and parcel of the immovable Schedule pml‘pert!.' katha

L. No-SEHOKTENZ0256E ra I52F00M01E05000267. Propérty o BB, Situied a1 Padukose Village,

]
Fis. 4,02 127-

digscite mmmmapanchay.ﬂh,ﬂﬂ giite talluku, Morth by - Land of Umesh,

& Ho | Mame of the Borrewer{s) | Guarasions) Denmsand Nolice Deszription of Secured Assel
{MAME OF THE BRAMCH) Diate and Amount (Immavahle Froperty|

1 Branch ; Hsr Laygid 25-10-2021 All he Pisce and pel ol Immovable Properly Bearing Sy No.ot, Ekaiha
L No:SEHRLYTON 7E0EE & fo.51-3-A1, Stuated 21 Gth Block, 10th C Mam, Rajajinagar. Nosth by - Site
Bosrower Mr. EKusima R 5,85, 6240 h0 52, Soith by : B Passage Eas % 5 Siddegowdy s Fropety, Wast by
Co - Barrower: Mr. Anand Sile No42, Measurement ; East to 'West 208t and Korth 1o Sowth 12 fi, Total

Extenl 240 Sqit. Situaled Al Within fhe Sub-Regesiration District of RRJ-1-
02710-2004-05 and Regiztration District of Bangaharu.

z Branch : K.B.Puram 05-10-2021 All the piece and pancel al immovable prﬂu% beechring (4 Khatkes No 18019,
L Wo:SEMSHNRDN 33560 & id House List Mo.19 & Moi31, New CMc Khathe Mo.581, Siheabed &
Bieroyeer; R 8,000,554 Maniadevapusa, Krishnarajgoura Hedli, Bangalore, Megsunag Fom Exsl-Wes
filrz. Sunanda 29ft and Marth-soath A0H total extant i AF0=0.0, North by ; Prvate F‘r-:.rertg.r
Go — Barroweer South By - Road, East by ; Propey 0% Anhameya Swamy Tempie, Wes ia' .
flr. Arun Kumar Frivate property, Measurement - - Property hearing oid Khatna No.1 9131, Oid
Rlr. Raghu rause st neTd & 131, New G Khatha No 581, Measuring from et -wies

20ft and nosth-south 30f tofal axtent is §70sqft. Situated 2 within the sub-
riegistraticn district al KA Poram and Regetration Distrct of Bangalon

3 Branch : Peanya 25-10-201 All the PFiece and pamcel of the immovable Property beaning Purasabhe
L Mo SEPEE A2 00206 & Khanseshumari Khatha pa 302, PID N 38-22-400C, sduabed at Channarsappi
Boermwer; Rs. 41, 59471/ lawout, Madibels Aoad, 3rd Division Ward no 9, Yiayapura Town, Devanahalll
flrs. Beshima Taj wk, Banfralore rusal Dest. Narh by . Property Belonps fo Ramesh, South by
Co — Borrower: Property belongs o Anjinappa, East by - Purasabha mﬂ.'n'u'estﬁ : Property
r, Amaer Jan belongs ta Muui_i.'agpﬁ Muasuremend : East 1o Wesl 300 9,144 % Histh Lo

Soidh 40 ft (12, 1Todal extent of 1200 S8 (111483 Sq.M] Siheatsd 2
Within the Bub-Registatan District of Devanahal and Registration Destrict of
Bangalpne Rural,

q Branch : Tumkur A0=10-201 All thad peace and parcal of the immavable Schedule Property Khatba Mo, 155,
L Np:SETMELRO40165 & Asszgament Beglster Mo 186, Stuated at Thondagere Village, Hebbir Hodli,
Borrowar: R=4,71 400+ Tumkur Taluk, Measuring sast to west 30 Feat, north to south B0 Feat, Tolal
Gangamma extent 1800 s ftMorth by - Government Boad, South by Property of
Go = Barrower: Aemukappa, East by - Property of Lakshemanachar , West by Proparty of
Thimmachar. TR Vesranna, Measuremant | Messunng et 1o west 30 Feet. nort o souh B0

Feet, Todal exlent 1800 =q.ft. Si at within the Sub-Registratian Diedricd of
TUMKUR and Regstration Distrct of TUMELR,

& Branch : Yelshanka 25-10-2021 All that Pice and parcal of the immavable Pr bearing Assessment registar
L M SEYLHNEDETI04 & & Property No.25%, Ehaneshumarl Knaiha SN0 14550, situated  al
Borrowar: Bs.4,31,.H01/- Kurubarahalli Willage, Kodigehalli Village Panchyath, Kasaba Habli,
Ilr. Gangacdhara Dodiatlapuny Taluk, Bangalore Bueal Norh Oy | House of Ghikkamunisapa,
Go = Borrower: Sowth Gy ; Road, Exst by . Property of Anjinappa, Wesi : Yaur oamn
M. Mahalakshimi Propesty, Meaguremenl | Measunng East o Wast 29 i, arih [o South 24 11,

Total eebent of G06G Sn.ft. Siuatad a1 Within the Sub-Registration District of
Do dabadlapurd and Regisbrataon District of Bangalore Rural,

B Branch : Yelshanka 18-10-2021 All that pesce and Ear-nei of the immovabls property bearmg katha noo347,
L Wi SEYLHNERZTZI62 & Astagament md 9630, Heroballi, Villsge, Yeshwaninpisy Hodli, Bangalore
Borrower: Az 10,16,625- | Morth Taluk Wosth by ; Road, Sowth by © Privabe Froperty, East E:: : Remaini
flrs, Bharathide Venkalesh Fr[g.!ﬂg.'ﬂ'ﬁ-!h‘g‘: Elmi:?iu Prggerty.ueasummenl - Easl o West AR, Mo
Co — Barrower: to South 408, Todal Exteert of 3200 So.ft Sauatad 2 within the sub-regisiration
fsir. Linganahalli destrict of Bangakore Norih Taluk and Registration Disiricl of Bangalore,

) Branch : Yelzshanka A0-10-2021 All that peece and i of the immavable property bearing Khatha MofCMC Noy
L N SEYLHNEDE26TE & Hause Manicipal L RS Assesmen I'-Il}r JTAERE1E, Khaneshumar
Boerower: Rz 7 41 048~ No'House 1t Mod Propemy Mod Khathe Assessment NOY Khtha 51 Mo
Gabir Patha ZTAB251E, situaled in lidliﬁﬂl‘ﬂﬂﬂ Tawn, Measuring Easd o West 30 1L North
G — Borrower: b South 38 fi todal extent of stl. ft, Morth by ; Land belongs to Jalabuddin,
Jurgare Begam Souh By : Boad, Exsl by - Land belongs to Dilshad, West Land belonags ta

Sumar, Measurement ; East 1o West 30 1, Morth to South 28§, Total extent of
B0 50. i SAuated at within the Sub-Registration district of Shadlaghaita and
Aegastration Distnct of Banpalore Together with all helding and structures
altached to e earth or permans by fsbened o anyibng atiachad ba earth, both
present and fuhare and all prsamentang'mamoad rights anneded thersdn,

g Branch : Ballan 25 10-2021 All the peace and parcel af the immosable Schedule the Property E{:a'ir'-ﬂ
L Mo SEBLARYD236T21 & Acsaggment r.|[|.1|]5§l1r.'1[r?. House Moo 102, TS5 Mo.957F, CT5 Ward o9, Blog
Borrower: Rs.13,36 582 Mo.6, Sibuated at bellary Town, Mill Road, Belary Talok & Disiricl. Measuring
fr. Mahammad Rafig East bowest 18 Feat and North 1o South 35 Feet. Totah Extert 630 So.Ft. Bulld i
Co = Borrower: area 630 Sq.F. Marth by : Propeety of Allabaksh, Sowth By - Property of
M5, fubedy Shehzadl, Epst by Fopd, West by Property of fnalarla, Measurement |
fr. Mahammed Irfan Mmunn? East ba West 18 Feat and Nosth to South 35 Fest. Tedal Estent 630
M5, Shekan Bi S Ft Situated at Within the Sub-Eepistration District of Bsltary and
fr. Abdul Wahab Aegestration District of Bellany.

B Branch . Bella 25-10-2021 All the Pieces and parced of the immaouable Schedule The Prn[:era‘-é Bearing
L No:SEBLARYD226117 & T.5.No 22728, A=stno 0880, Plot noof2, Siuated at. Ward no.07, uji
E T R 7. B4, TE0- Magar, B=liary, Ballary Talsk and [ist, Morth by © Propesty of Salesm, South
fr. Wearash Aoad, East by - Property of Tailor Khaja, West by : Property of Kamal Basha,
Co — BOFrower. Measiremen Me.as-.lmg East to West 16 feet, Norh 0 Soutn 26,0621, Total
fr=. Krishnaveni mezsunng to an exient of, 416 sg.9esd, in which tofal constrscted ama s 350
Iir. Samagpa s deel iuabed ab Within ihe Sub-Regisiralion Desirct of Bellary. and

Regetration District of Baltany,

id Branch ; Bradraaathi 30-10-2021 All ihe pieces and parcel of the immowvable Schedulehe urlﬁnﬁ?‘ Bearing P Mg
L Mo:SEBDRWTOREEA1S [ 1524007023001 20238, Proparty.no. B64%547/50 , Situated at Arabilach Village
Bosriwer: Rz 3,85, 196 & Arabichi G:amllantl!:lyalh. raaihi Taluk. Shimoga Did Bounded on,
JEEVA farth by - Bata no 151 Property, South by © Raga Mo 1449 Fro | East by ; Revenu
G — Borrower Pro , Wiesl D# » GN Road Mesturement - Measuring E3ast B0 Wesl
Vazaniha EEH-H tr=] 30 Sq ft, Norih fo Scadh (1524 Mirs) 50 Sq ft Todal = 1500 Sq Fe.

Uil Up Angay 1200 5q leet, Situgied 31 within ihe Sub-Registration Deinct of
Bhademavati and Repistration District of Shimoga.

1 Branch : Bradreathi I0-10-2021 All the peace and pancel of the mmmoualle schedule The paoper] tn.*.ar-ﬂunsi‘le
L Mo SERDRWTORIS 16D & no. 222 hata no 282-232 zituated at Ashraya colony (Ja!ga’r agam §,CAD
Blieriver: Rz 3,26 497 Bharavathi, bhadrinsathi taluk shimoga dist. Narth by site no 223, south by sile
Mohammed Salman ma. 221, east by - site mo 241, west by © Read, measuremend ; sast o west
Ci = Barrower: (A0feets Jaork ko ol (200eets) Tolal=G000eke. Siluated at within thi: sub -
Shaha Tal repigtration dizstrict of bhadravathi ang registration district of shimaga.

i2 Branch : Bradravathi A0-10-2021 The progarlﬁ bearing GP o 152400101300300887, 000 no,152400-
L Mo SEBDRYTOR2 1452 & 01300300987, situated al wesrapura willage,wesrapura grama
Borrower: Re.3,52 0658 panchantt, Kudligere Hobali, Bhadravathi tabuk Shimoga dist. Measusing pas ba
Aakib jan west 4 572mir (15feets)north to south 25.908mar (B5feets) Total = 1275
Gi = Barrower: feaks Buill up area 714 50 Teets. Bounded an, North by ; Panchayalh Road,
faluiner Ahmzd Soiuth :.nm'arm"mpeny.ﬁww H HJauallpr-:ugerr:.-.'l'u'estl:q: Miahamed

mus praparty. summment - st o west 4.572mir(1Meets) nordh to
soih 25.508mbr (B5ferts), Totale127h50 feets Bullt up Area Tdsg fests,
Sihmted a within the sub-registration distict of bhadravathi and regisiration
fiskrict pd soemopa.,

13 Branch : Bhadravathi A1=10-20H1 All that piece and parcal of the Immuovable Schedufia TheP::-uargl Eéganrrﬂ Khala
L N SEBDRYTOERSEAT & Mg 41F 412, Property Ho 5-5-6215-31?. Shtugted &1 Ward No Jalpatiagara,
Borrower: R=.2 B0 2771 Bhadravathaéabuk, Sheamaogga Oist. Marth by : Road, South by : Site Mo 411
Vaear Jan Property, East by : Road, West by Pracabe Property, Measuremens; -Easi to
Go = Barrover: wesl 2. 04dmirs {30fests) Marth to South GO%mtrs [208s:ts), Tofs=G00
Bhanunyg sniests bulldup area 200 Sqfests Situated at walhin the Sub-Registration

District of Bhadravathiand Registration District of Shivamogga. Togather with all
baiikding and siruclres attached b the ganh or permantely Tasiened o amdhing
attached ta earth. Both peesent and future and 2l sasement'mamaocd Rights
annexed theneiy,

14 Branch : Birur 25-10-2021 All the peace and parcedof the immowvable Schedule The Proparty Bearing Khatha
L N SEEIRURDZ13218 & Mo 1300, GP No 150500202 TO0420726, situalted af Tangab Village, & Gram
Borrovwer: R= 6,24 500/- Panchayath, Kadur Tahuk, Chikkamagalur Dist. Morth by 'I&lﬁlr nan House,
lelr. Bazhey Gouth fy | Boad, Easl Dy © Mambaz House, Wesd : Shakilabi House,
Co - Barrower: Meazurement - Maasuring East to Waest 20 Sg Feat, North 1o South 27 5q feet,
flrs. Salims: Banu Total exlent 340 20 beed, Siuated 51 Wilhin the Sub-Registration Disirct of Kadur

and Regi=iration District of Chikkamagalsr.

15 Branth : Birue A0-10-2021 All HHEEEEE and parcel af the immavabe Schedule The propery Bearing Sile
L No:SEBIRURO213394 & Mo, 5-16-285, Assessment Mo B57928, situated at Subash aEar Curgamma
Borriwer: Rz 6,63, 5471 Temple Opposile Kadur Town, Ward No.19, Katur Taluk, Chi kanlﬂgfl?giml:.
lsha Morth by : Site For Krshnamarthy, South by - Read, East by : Aoad, Westhy -
Gir — Barrovwer Gile Far Krishnapoa, Measurement - Measuning Easl o West 2005q lest, Marth b
OODOAMLA Souh 40 5 feat, Total Extemt B0 2q fesd. Build Up Arza B4 5g Feet. Situated 21
THIMRAIAH willim (he Sub-Registration Districl of Kadwr and Registeation Distct of

Chikkamagalur.

16 Branch : Grallakere A0-10-2021 All e peace and pancel of e mmovable Schedule The Praperty Bisteing
L Mp-SECALKROZSGES2 & Khatha Mo 232 G F No 1 510001 0200500331, Siheated a1 Mannekate Yillage,
Bierowr: Re.3,01,408:- Talaky Hobali, mannekole Gram  Panchayth Chaltyosns  Tabuk Chitradiarga
Venkatesha .5, D!HMELMEEE'JM? East to Weat 10,597 m1ij ﬁ F and Noeth 1o South T.I:I1fm15:|
Gix = Barrower 23 FI,Todal Exlent | 7692 55 rrﬂs:-HEElSq. tBuibd up &nea B20 S0 FLNorh by
OHABLARMAAA House of M3 Revichendra, South by @ House of Dhodda Surzyga, East by o

Aermaining Vacant land af Samse Site, Wiast by o Pulllic Road, Meaturenand
Measunng East 1o West 1Dﬂ?ﬂ1mtsg13'iﬁ Ft amd Morth 1o Scath 7,01 (Mish 2358,
Total Exterd [76.92 5q Mis) B2 5:} Build up Area 528 5q F. Sduated at within
tne Suh-Aegatration Ditrict of Challakere and Aegistrabon Distct of
Chitradurga.

17 Branch ; Ghallakers 25-10-201 All the peacs and parcel of the immovable Schedule The Property Beasing
L No:SECAL KRO196ETT & Khatha no. 1851661364, situated at Old Town, Crallakens Townn Municipality,
Boernuwer, Fs2 69,579~ | Kasaha Hobll, (habakers talui, Chitradurga Dist, Moeth by -':’“"’“i‘{,?;. e,
flrs. Pavithea Sowth by ; dinagar Thippeswamy house, East by 1st Party Hissa,, by -
o — Barrower Munacipal roan. Measurement : Maasuring E2st 1o West 13 f2at, Nodh to Sauth
felr. Wemresh 40 fant Total Extant 520 2q feel. Situaied at Within the Sub-Registration District

of Grallakere and Registratan DEtrctof Chitradunga,

18 Branch ; Chidradur 25-10-2021 All tha ﬂaane and parcel of the immovable Schedule Tha F'r~:||i|urt§.r Bearing
L N SECTDRGIZR3RE2 & Khathg Mo 378, G.P.nc. 151 000300700500409, Siheated 5l Maskalmeti Village,
Blorrowar; Fis.24 37 965/ Mazkal Gram Panchayath, H|rr%ur Tahuk, {:nltra.dur%a Oizf. Mosh by :
felr. Samavanakumar K.P Magisajapps & Ralhnappa House, Soah by | Aosd, Eagt by Road, West by
Co = Borrower: Aozd, Measurement - wring East to West 25 feet. Nosth 1o South BD fiest,
Mrs. Maragada Tokal 5700 sq feat, Situsied 5 Within (he Sub-Regeairation District of hirkar and

Regetration District of Chitradurga.

14 Branch ; Chiradur 30-10-2021 All the peace amd parcel of the immabi Schedule The properly Bering
L No:SECTDRGOX 19891 & Ehatha no 43, simated at Makenzhali Village, Iyanahalli Gram Panchayath,
Bosrower: =557 690~ Chitradurga Taluk & 43, Disl. Measuring East 1o West 110 feed, Borllv i Sauth
S.MSUMAN KUMAR B0 feet, Total G600 =q feet. Bushd up areal 500 =q feet. Morth by | Same katha nao
Gy — Borrower resammineg R, E{IUI:JHI:?' :Road, East by | Same F'lal'i'.'lﬂ.‘::ll'r'lil'llil tand, Wesl by
ASHA . Miganna vacant bnd. AMeazuremend | Messurng East to ‘West 110 faet, North
Saraswalke T b South BO feel, Tosal GEOD =q leel HuiI-:IuEEﬂrEH 1500 51 b, Siludied 3

within the Sub-Registration District of Challakere and Fegistration District of
Ghitraturga.

i Branch : Chitradu 31-10-2021 All the peace and paresd of the Immaovable Schedule Thellgar’ugany Bearing Katha
L Wi SECTORGA1 74594 & nd 2053274, Siluabed at Chitradurga Towsn,dnd ook e, B. Brujanahatii
Horrower; Rz 4,99 Badi- Magara, Mear Durgahha 1EI'I'|£:|{?. Chitradurga taluck,&0ist,  Norh by -
Chikkanna Gangadhara hose, Eﬂutlltla' ad, Easlly : Shivaniachar hoose, Wesl by
Co — Barrawer : Achara manjanna howse, Measurement ;. Measuring East to West 10.5 fest,
Bhagyalakshmi Rarth b South 32 Tee, Total 336 5q fet, Situated al within the Sulr-Registralion

Disteict of Critradurgs and Registration District of Chitradurga. Together with all
buikdings ard structures aflached - to he earth or permanentlys Bstened o
anything attached to earth, both present and future and all easamentary/mamoal
rifjits dnmniod ieredo.

sl Braneh | Davangers 25-10-2021 All the Peare and pamel of the immosable Sehedule The Pr-:.pen? heanng GP
L No: SEDWNGRO217391 & . 1512002025007 20041, Proono 64, SRuated 3 Jammapus Village, Gudal
Boerower: s 6,24 2a)- Gramapanchayzih, Anagodis Hohli I:la'.-anﬁre Taluk, Davanagere Dist, Nosth y
Felrz. Renuka boi :Hnﬁ.ﬂnum&:h‘aﬂnutundmd Ruoad, East by Gangs Ba, Wist by :Sur%aI
Go - Borrower: Malka House, Measurement | East to West .40 mtrg {21 feats], Morth to Soutt
filr. Nagaraj 13.24 mirs (50 nets) Tolal = 1050 2q feets, Built wp arsa 1050 5g et Siated

E‘:wrrm the Sub-itegistration Distrct of Davanagers and Aegistraton Distric

Lo — Borrower,

G = Barrowar: Sputh by - Rﬁh. East BY : Road, West I:g( : Land of Rajesha.
Mahadevamma Measurement . Suring east 1o west 15,24 miar a0 feet), norh 10 Sauth
Parvaihamma 30,48 mer| 100 feat), Totad pxtent 46451 chrlr( 5040 sqft). =tuated at within the
Vazaniha Sub-Regisiration Detrct of H.0. Ko and Begistralion Disticl of MYS0RE

34 Branch : Hungur J-10-2021 Al the peace and parcel of the Immovable S-::E!gfnule Property
L.No-SEHNSURD1G6E3E & P, 152200607 137000124, Grama Panchayath F'rnﬁn:,' 58, Gituated A
Boarownr; Fs. 4,25 445/ Budaiury Village, Beitadsiunga Grama Panchiath, Perivapiing Taluk, Mysorg
Raghy Dést. Noeth By Road, South By House of Udesha, East By Vacant Site
Co = Barrower: and An o, Wesd B#;‘H-:lusa of Kalagowda, Measurmeand : Moasuring East
fanjula b0 Wiest 1219 mar (40 Feet), Nonh 1o South 28,35 mir 993 Featd, Total Extent
Manjunztha 245.76 chamtr {3720 5q.). Sibuzted at within the Sub-Registration District of
Mk BLR Beltsdapura and Regisiralion Detrch of Mysore,

40 Branch ; Kallegal A0-10-201 &ll the & and gl of the Immovghle Schedide propesy No-2491, E Katha
L.NocBEKLEGLOZ 13388 & Mo - 150800302300620013, Siuated al Maﬁura village, Suleri
Hierivwer: Rg.0.25 934/ gmma%anr:msnalh. kaliegal tahik, Chameajnagar dist, Noeth by @ Owi fand,
CHELLIWI parth by - Land of Channaiah, East by Road, West by - Land of BMuwniga,
Co = Barrower: Mugsuremend  © Megsuring East ta 15.24m0r, (30 Feat), Morth 8o South
MUSLIGA 12, 192mir. (40 Feet), Total Extent 185, BOchmir (2000sqit), Shuated at within the

Sub-Aapistration Diztrict of Hanur and Repistration District of a
CHARRAJNAGAR

41 Branch ; Kollegal A0-10-2021 All the peace and pancel of he immaovehie schedue png:eg ni.54-504-
L NocSEKLEGLIZ32Z1E & 495 property Assessment noo358 SHuaked af Ward  no25.506-151 B main
Bodrowar; R, 700,01 - Fiad, Linganapues koleoak talluk, Cramrajnagar dist, Borth by © 2 10 NO.54-
Almas g S06-498, Sputh by - P ID NO-54-505-407, East by : Private property, Wesi
Cix = Borrower: by ¢ Road, Mesunsment : Measuning east o wes) 140200 38mas [ 46 lee
Moulz Bakash gnurrht-:u s0uth 8,599 61 8mir, [24fz<t) tatal sxdent 126, 05537 1chmtr, (1354508

ituated al within fhe sub-registration Distric of Eolegala and registrabion
District od G rajnagar

42 Erannh:l.llan%ﬂla A0-10-2021 All the ﬁlEaEE and parcel of tha immovabla schadulz EJ;EPE”%I
L. NocSENNJGDO120371 & R 152100702100101353, Grama panchayath poo urE Ma. 192 904 182/
Hioaroraer, R 6,01, 091 a0, siuated af Kodivala Yillage, Kodiyals Grama panchayath,
BALLARIGOWDOA SrirangapatnaTaluk. North : Gite of ME Hatzma, South ‘5511 Land o
G — Borrower: Ramachandra Nagaraju , Easlby: Sile olJaikumaea, West by . TO pegavda
PREMA Haduvali, Messurement | Measuring east 1o weat 11.19 mir (37 feet), Morth b

soauth 1791 mbr {58 feat), Total extont 20041 cha.mir (2183 29/}, Situated 2
within fhe ﬁuh-hemstmmn Digtrict of SRIGANGAPATNA and Registration
Dastrict of MANDYA. L

43 Branch ; Mysom A0-10-2021 All Ehe peace and 1]jﬁur[:v:! al ke immovalie - Schedule Properly Katha Sile
L. NocSEMY SOR0Z33ITE 5 I'r[|.1‘,|21lfl[!i"ﬂ[?i'":ll,‘.-1 0&23, Property noB Bangy katha 15771 Sithuabed &
Bosrowar: Re 5,491,301/ Elal?-FuIa village, Belagola gramapanchayath, Srirangapatiana tallukw. Morth by
GIRESH : Galli and Hm.rmmveﬂkalﬂmm.ﬁwlha%eé Foad , East by - Gali and House ol
Cio — Barrowar; Subhbaizh, West iy - Vacant Proparty | Measurament © Measuning east to west
LI 1067 mir(35 feet) and Norih to south 792 mir(2G leel), tolal mdent 54.54

chmir 940 sqff). Situated a3t within the Sob-Reqistration District o
Sriranpapatiana and Begistration Destrick of Mandya

44 Branch : Mysore J0-10-2021 All the pease and parcel of the immovabie schedule  property katha
L. NocSEMYSOR02EA516 & m, TR2H00502 10042061 3 property  no BOGMBE situated 3t Hemmaragala
Boariwar, Nanjammani Ris.1.7B 574/ village Hemmaragala gram th,Nanangudu  taluk measuring easd ta

ang
wesl 04864000 (T8Reets)and norh o south 112T7EmEr (A7) batal

MAHADEVASHETTY meazuring 61.A7sgmir|G6Esg fe). Morth by ; Howss of Veeraragavan, Sowth by
Gapala Shetly Aoad, Easl Dby @ House of Pultaswary shclg(. Wiest by @ House ol
Savitheamma,  Measurement past 80 west 5.48640micnarth fo sauth
1. 277 80mdr Situated at with the sub-registration district of Manjanagudu and
Regetration distrct od rysore,
DOate - 0312 2621 Authoribed Dificer

Place ; Kamataka
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